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(d) the manner in which such debt
is repaid by the States?

THE MINISTER OF FINANCE
(SHR] R. VENKATARAMAN): (a)
Loans are given to the State Govern-
ments keeping in view the resources
of the Central ang State Governments

and their financial requirements for
developmental ang non-developmental
purposes.

(b) and (c). A statement giving the
latest available information is laid on
the Table of the House.

(d) A major portion of the Central
loans outstanding against the States as
on 31-3-1979 has been consolidated
and rescheduled as 15-year and/or 30-
year loans, after excluding a part of
the loan which is to be written off, in
terms of the recommendations of the
Seventh Finance Commission. The
other Central loans outstanding on
81-3-1979, which are not covered by
the scheme of consolidation, mainly
relate to Small Savings loans, in res-
pect of which no repayment is to be
made by State Governments during
the 5-year period 1979—84, or subse-
quent loans given to the States, the
repayment terms vary with reference
to the nature of each lcan.

Statement

Central loans outstanding against
State Governments as on 31-3-1979.*

Rs. in Crores)

States Amount
1. Andhra Pradesh 1074.75
2. Assam 601.89
3. Bihar 1243.26
4. Gujarat 530.59
5. Haryana 318.19
6. Himachal Pradesh 153.21
7. Jammy & Kashmir 602.98
8. Karnataka 673.18
9. Kerala 547.52
10. Madhya Pradesh 741.46
11. Maharashtra 1007.16

12. Manipur 87.16
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13. Meghalayg 25.03
14. Nagaland 46.96
15. Orissa 717.25
16. Punjab 3908.81
17. Rajasthan 964.85
18. Sikkim 6.85
19. Tamil Nadu 778.28
20. Tripura 40.84
21. Uttar Pradesh 1951.86
22. West B3engal 1394.54

Total all States 13876.35

*Figures provisional.

Decline in Export of Indian Garments

3595. SHR1 RASHID MASOOD:
SHRI RAM VILAS PASWAN:
SHRI JAGPAL SINGH:

Will the Minister of COMMERCE
be pleased to state:

(a) whether it is a fact that the
export of Indian garments has declined
considerably;

(b) if so, the extent of decline in
the export of Indiap garments during
the last three ycars and the reasons
therefor;

(¢) the loss in the foreign exchange
earnings as a result thereof; and

(d) the steps taken by Government
to improve the exports of Indian gar-
ments?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE. (SHRI
KHURSHED ALAM KHAN): (a)
No, Sir. The value of export of Indian
garments during 1977-78, 1978-79 and
1979-80 is given below:—

1977-78 Rs. 250.66 -rores
1978-79 Rs. 323.97 crotes
1979-80 Rs. 338.39 crores

(provisional)~
(b) Does not arise, "
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(c) Does not arise in view of (a)
and (b) above.

(d) The Apparels Export Promo-
tion Council coordinates efforts ‘o0
boost exports of garments. It also
organiseg participation in international
fairs and conducts study missions to
various markets. Further, cash com-
pensatory support, replenishment
licences and duty drawback are avail-
able to the exporters of garments as
per rateg prescribed,

v ® feg o TpT W

3596. =it Py serw wE AW
®HT1 FAT HCA T ¢

() a1 T & ATTECHT FATA FAGT
AT GHY | TF TATE T Fored 1 Tl
FE FX AT 4 Faaw Iaw &1 qghaun
JIAY HAA HT WA &1 A ©1 &,

EEEEERT P

13123

PEELIEEE
ECESENEE
%%33

:
2

gt &
(1) *@1 TR T, g7 Tw w

-

(%) AT FCEH(T AT AU &b &80
aril w, wgr P o7 w1 qaw afys
AR H IORA glaT g, A&
whasr & @ Y& &1 o TREel
#T wfag & & Fawe &7

Fhymfat ao g & @ == &R
TEHRT FHIW &F1 AT HCh LHAT ITaT
g

() oY, &Y\

(@) <, 7®T
Claims of Policy Holders Repudiated

by LAC.

3598. SHRI S. A. DORAI SEBAS-
TIAN: Will the Minister of FINANCE
be pleased to state:

(a) whether the Consumer Educa-
tion and Research Centre, Ahmedabad
has founq out that claims ranging from





